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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

In Re:-OA No.459 OF 2023
Charan Singh
..... Applicants

Versus

State of Punjab & Others ... Respondents

Short Reply by way of Affidavit of Navdeep Kaur,
DDPO, Ludhiana Respondent No. 4 in the above

noted matter:-

With respect to the above cited subject, the status report about the
condition of ponds in village Alamgir, block Ludhiana-1, district Ludhiana as per

report submitted by BDPO Ludhiana-1 is as under;

1. Pond No. 1 - In this pond desilting chamber has been constructed for

disposal and proper treatment of sullage water.

2. Pond No. 2 - In this pond desilting chamber has been constructed for
disposal and proper treatment of sullage water.

3. Pond No. 3 - In this pond dewatering and desilting was carried out

and now the work is under progress under Thapar model project.

4, Pond No. 4 - In this pond dewatering and desilting of pond has been

completed.

5. Pond No. 5 - In this pond dewatering of pond was started recently

but due to heavy rain work was stopped and the same will be started and

completed in few days as per Hon'ble NGT's order.
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’ So it is requested that the administration is earnestly trying to restore and

rejuvenate the ponds across the district.

Sl

Deponent

VERIFICATION :-

Verified that the contents mentioned in above affidavit are true and correct

to my own knowledge. Nothing has been kept concealed therein.

Verified at Ludhiana on 03.09.2024

A7

Deponent
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ANMEkORE-1

POND 1 AFTER (DESILTING
CHAMBER)

POND 2 BEFORE

POND 2 AFTER
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POND 3 AFTER
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POND 4 AFTER
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